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ORISsA ORDINANCE No. 6 OF 197

THE ORISSA LAND REFORMS (AMENDMENT)
ORDINANCE, 1975

[Promulgated by the Governor oy, the Ist Octopey 1975, publisheq
in an extraordinary issye of the Orissa Gazette,
dated the [st October 1975]

AN
ORDINANCE 3

TO AMEND THE oRyssy LAND REFORMS ACT, 1960

‘WHEREAS e Legislature of the State of Orissa is not ip
SESSIO[],'

Circumstances exjst which render jt necessary for him to take imme-

diate action to amend the Orissa Iang Reforms Act, 1960 in the orse Act
manner hereinafter appearing; 16 of 1960.

NOW, THEREFORE, in exercise of the powers conferred by
clause (1) of Article 213 of the Constitution of Ing; » the Governor of
Orissa is pleased to make and promulgate the following Ordinance jn
the Twenty-sixth Year of the Republic of India:—

Short title 1. (1) This Ordinance may be called the Orissa Lang Reforms
gggmmw (Amendment) Ordinance, 1975
ment,

(2) It shall come into force at once,

Orissa Act 2 During the period of Operation of this Ordinance the Orissa
e g Reforms A ct, 1960 (hereinafter referreq tq as the principal Act) sa Act

: y . Oris
wmporarily  shall have effect subject to the dmendments spegified In sections 3 16 of 1960,
amended. and 4 ;

Amendment 3. In section 36-B of the principa] Act, after the words “the peripd

Sesection  spegified in the said section’”, the words ang Commas “or the period

36-B, of extension granted under section 63, as the case may be,” sha be
inserted.

Amendment 4. Section 63 of the principal Act shall be Tenumbered g5
Sfsection . subsection (2) thereof and before_ sub-section (2) as so renumbered,
5 the following sub-section shaj) be nserted, namely; —

“(1) The State Government may, by notification, from time to
time, for sufficient reasons, extend tphe period of limitation provided
under the second Proviso to sub-secti_c-n (2) or the S¢cond proviso to sub-
section (5) of section 4 or under section 36.A by such further period

as they deem Proper, so, however, that the tota] period of extension
shall in on event exceed two years.”,

AKBAR ALJ KHAN
Dated the [st October 1975 GOVERNOR OF ORISSA



